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licant, an employee of Bb,-iMO  

Amued, has filed this case under S 

:.thistrative Tñbuns Act, 1985. Neithc 

BSNL nor the BSNL 	 h 

; of this Tbun 

.1e. Havi ng hearu 	 t 

ppearing for the Applicant and Mr. S.BJena, Ld. 

1 copies of the 	ginal Application, and 

	

pies of this order be ais given t iH 	Cnnek 
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